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India Steel and Sugars Limited 
Mundiampakkam, South Arcot Dis
trict;

(b) if sO, in what capacity;

(c) whether it is a fact that an in
criminating document purported to 
have been written by him to Shri 
Sanjay Gandhi regarding investments 
in foreign banks/concerns was dis
covered; and

(d) if so, the results of the probe 
made, if any?

THE MINISTER OF HOME 
AFFAIRS (SHRI CHARAN SINGH);
(a) Yes, Sir. Shri M. A. Chidamba
ram has, however, resigned as Direc
tor and Chairman of M/s. Maruti 
Limited with effect from the 17th 
May, 1977.

(b) Shri M. A. Chidambaram is also 
tjie Chairman -Jbf M/s. South India 
Steel and Sugars Limited, Mundiam
pakkam, South Arcot District.

(c) No document purported to have 
been written by Shri Chidambaram 
to Shri Sanjay Gandhi regarding in
vestments in foreign bank/concern 
was discovered during the search of 
the Maruti premises.

(d) Does not arise.

Conversion of Adhyamankottai to 
Hosur Major District Road into Na

tional HWs;hway

5015. SHRI V. PERIASAMY: Will 
the Minister of SHIPPING AND 
TRANSPORT be pleased to state 
whelher Government propose to con
vert Adhyamankottai to Hosur major 
district road to a national highway 
in view of the heavy traffic on that 
road?

THE PRIME MINISTER (SHRI 
MORARJI DESAI): No, Sir. We have 
not received any such proposal from 
the Govt. of Tamil Nadu nor 
does the (jovt. of India have any such 
proposal under consideration.
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